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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY Mt Mahotsav
File No: PFRDA/06/11/13/0001/2022-ADMIN Date: 07.12.2022

Debarment of M/s Comet Enterprises (Security Agency)

It is to inform all concerned stakeholders that the contract/agreement executed with
M/s Comet Enterprises for providing security services to PFRDA effective from 1st April,
2021 to 31st March 2023 was terminated with effect from 9 August 2022 due to adoption
of unfair practices by Comet Enterprises in bid submission at the time of RFP.

As per Rule 151 of GFR, a bidder shall be debarred, if, as per sub clause (iii), the bidder
has breached the code of integrity. Further, as per Rule 175 of GFR, sub clause (1), no
official of a procuring entity or a bidder shall act in contravention of the codes (codes of
integrity) which includes (h) making false declaration or providing false information for
participation in a tender process or to secure a contract.

Hence, the entity M/s Comet Enterprises is debarred and shall not be eligible to participate
in procurement process of PFRDA for a period of two years from the date of debarment
i.e. 7 December 2022. '

This issues with the approval of the competent authority.

(Administration)
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